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Written Answers

fadw dAarm & o wEt (s
Arrogde wifear) ¢ (F) g o

(&) wama &t Fr T aF ®W
Ty, TAA, FETEEE, Ao,
FAfAET HIT ITS R § A
M T F 0 gEmE O aaw
TeAfas wegEt 9@ qg o #v
ST '

Bhubaneswar passpory office

3142. SHRI PRAVAT KUMAR
SAMANTARAY: Will the PRIME
MINISTER be pleased to state:

(a) whether Government
that Bhubaneswar Passport

are aware
Office bad
a cadre officer as passport officers when
it was opened,

(b) if so, what are the reasons for
Office do
not have cadre officers for the last so

which Bhubaneswar Passport

many years and run by section officers
as Incharge Passport Officers; and

(c) whether Govermment would con-
sider for the posting of cadre officers
at Bhubaneswar Passport Office?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATTA): (a) and
(b) From the time of its opening in
February 1979 till September 1980, the
Passport Office, Bhubaneswar was headed
by a deputationist from ICAR. Since
then except for , short period from
December, 1984 to December 1985, the
Office has been headed by officers of
the Central Passport Organisation.

(c) Does not arise.

3143. [Transferred to the 17th Augpst,
1992]
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Offer of US, President to reduce tondion
between Tnilia and’ Paldetwi

3144. SHRI S. S. AHALUWALIA:

SHRI MENTAY PADMANA-
BHAM:

Will the PRIME MINISTER be pleased
to state:

(a) whether it is a fact that U.S.
President George Bush has offered his
administration’s good offices to act as
an intermediary to reduce tension’ and
facilitate dialogne between India and
Pakistan; and

(b) if so, what is the reaction
Government in this regard?

of

THE MINISTER OF STATE IN THE
MINISTRY OF [EXTERNAL AFFAIRS
(SHRT EDUARDO FALEIRO): (a) In
a written interview to “India Abroad”,
President Bush is reported to have said
that the United States “is always ready
to act as an intermediary to reduce ten-
sion and facilitate dialogue” between
India and Pak:stan,

(b) Government are committed
the resolution of all outstanding issues
between India and Pakistan bilaterally
and peacefully within the framework of
the Simla Agreement.

to

Nomination' of non-officiaj members on
Commiites/Boards

3145.  SHRT SUBRAMANIAN SWA-
MY: Will the PRIME MINISTER be
pleased to smate: )

(a) the :names of the various' com-
mittees and/or Boardg at various levels
and in the various public sector organi-
sations under the MiniStry i which non-
official members from the public are
nominated  or elected td' Tepresent vafiods
interests;



